
No; LVIII. OF 1950 

[22nd August, 1950]) 

B E it enacted by Parliament as follows:- 

1. Short title and commencement.-(7) This Act may be called the Dentists. 
(Amendment) Act, 1950. 

2. Amendment of .section 21, Act XVI of 1948;-The proviso to section 21 
01 the D-enti~ts -4ct, 3.948 (her,einafter referred to as the said Act), shall be 

4. Amendment of the Schedule, Act XVL of 1948.-After item ( 2 )  in Parb 
I of theScheduIe to the said Act, the following item shdl  be inserted, namely:- 

(i) had undergone two years' course of training in that institution,: 

(ii) hfisiilg been previously engaged in practice as 3 dentist or ai. 
inedicd practitioner, had undergone one year's course of training in) 
that institution." 

as originally enacted. 


